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CP No.91/ALD/2017

Sh. Shahid Kazmi, Advocate for the petitioner. Sh. Krishna Dev Vyas, CGSC.

1.d. CGSC would submit that the report of ROC is in preparation and is
expected very soon. Therefore, sometime be granted. Therefore, the ROC is advised
to provide an advance copy of its report to the petitioner counsel. Such report to be
filed within two weeks from today.

The matter be listed on 6" October, 2017.
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Dated:07.09.2017 Sri H.P. Chaturvedi, Member (Judicial)
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